2625  Written Answers

The Deputy Minister of Production
{Shri Satish Chaadra) : (a) Since the All
India Khadi & Viilage Industries Board
functio1s at present in an advisory capacity,
its staff is recruited according to the normal
rules applicablc to other Government
empl oyas, except insuch cases where exemp-
tion s granted due to special circumsMoces,

(b} Administzative posts are filled up by
the Ministry on the recommendations of
the Board,with the approval of the Union
Public Service Commissionwhere necessary,

(<) No.

(d) The Board was satisfied that the
qualifications and experience of the incum-
bent justified his appointment as Director of
Development on a temporary basis. Union
Public Service Commission have subse-
quently agreed to this appoinwnent ypto
the eixd of February 1957.
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N.E.S. snd Communlity Dsviopment
lo ks

*3089. Shrl S, C. Samante: Will

the Minister of Piaoning be ptleased
to  state:

(a) whztheritisafastthat 12 Crm nuni-

1y Project, Community Development

_.Block or N.ES. Block have been started

indthe Andamm and Nicobar lalands;
an '
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(b) if so, the reasons theeefor ?

The Deputy Miniater of Planning
(Shel S, N. Mishra): (a) and (b). In
view of the peruliar conditions obtaining
in the Andaman and Nicebar Islands
it has not so far been possible to introduce
the Community Development and National
Extension Service Programme there. The
question of introducing a madified pro-
gramme, having regard to the local cendi-~
Mons is under consid eration,
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Indian Daoceore for Malaya

*309%. ShriD. C. Sharma: Will the
Prime Minister bepleased tostate:

(a) whether there have be:n any nego-
tiations between the Government of India
and the Government of Malaya with
regaed to the recruisment of Indian doctors
for Malaya; and

(b) if a0, the outcome of those nego-
tiations?

The Parliamentary Secretary to the
Minlater of External Affzirs (Shri
Sadath All Khan): (a) Yes.

(b) The negotations have not yet been
concluded.

Indian Pensioners in Goa

*3092. Dr. Ram Subhag Singh: Will
the Prime Minlsser be pleased tostate:

(a) whether the Joint Representative
of the Southern Railway in Marmuggo
who was authorized by the Government
of India to obtain agreement of the Por-
tuguese guthorities for the continuance of
the paymedt fpensions to Indian Govern-
ment pensioners residing in Goa, Daman
and Diu has succeeded in doing 30; and

(b) if 30, when the payment of pensions
to the;e pensioners is likely to be resumed ?





